5 Obituary

was also a Member of Public Accounts
Committee during 1950—55.

A veteren freedom fighter and active
social worker, he participated in the
non-cooperation movement and suffer-
ed imprisonment several times during
the ‘reedom strugele.

He :lso participated in the relief
work during natural calamities and
devoted himself to women’s education
and eradication of untouchbility, He
took special interest in Panchavati Raj
and co-operation.

He passed away last month at the
age of 80,

Shri Sarangdhar Sinha was a Mem-
ber of Constituent Assembly during
1946—50 and of the First and Second
.ok Sabhgy representing Patliputra
and Patna constituencies of Bihar,
respectively, during 1952—62. Earlier
he had been a Member of Bihar Legis-
lative Assembly during 1936—51 and
was Parliamentary Secretary fo Edu-
ation and Revenue in that state dur-
ing 1936—39. THe functioned as
Chairman/Member of various Com-
mittees appointed by the State Gov-
ernment,

A veteran freedom fighter he su-
flered imprisonment several times
during the non-cooperation move-
ment.

educationist, he was
appointed Vice-Chancellor of Patna
University and represented Indian
Universities at the Conference of the
Association ol the ""niversities of
Commonwealth, New Zealand in 1950.

A renowned

He passed away at Patna on 30
June, 1982 at the age of 81,

We deeply mourn the 1loss of these
friends. I am sure the House will
join me in conveying our condolences
to the bereaved families.

The House may stand in silence for
a short while to express its sorrow.
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(The Members then stood in silence
for short while.)

MR. SPEAKER: Shri Ram Vilas
Faswan,

SHREI N. K. SHEJWALKAR (Gwa-
lior): Regarding item No. 2 I may
mention that the hon, Member Shri
Hira-Vallabh Tripathi expired on 26th
April, 1982 when the House was in
session. Why wag the House not in-
formed earlier? The House adjourn-
ed on 30th of April, 1982,

MR. SPEAKER: First of all we get
confirmation and then do it. We
satisfy ourselves first.

SHRI N. K. SHEJWALKAR: Does
it take three to five days!

DR, KRUPASINDHU BHOI (Sam-
balpur): Question No. 1 has been dis-
cussed so many times in this House.
Half-an-hour discussion had also been
there. How has this question been
allowed by the Secretariat?

MR. SPEAKER: This is my judge-
ment. Please sit down,
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI: (a) Yes, Sir.

(b) It has been reported by the All
India Institute of Medical Sciences
that Dr. F. Venugopal, Associate Pro-
fessor had a fit on the 28th Scptem-
ber, 1981 and another sometime later,
the same day,

(c) Yes, Sir.

(d) Dr. Gopinath is short-sighied,
which is called myopia in medical
ferms. Like all short sighted people
he wear; glasse, The Institute has
no information regarding his treatment
for retinal detachment at Madras.

(e) and (f). As per records no such
note is available with the Govemn-
ment or the Institute.
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): Sir, at that time, when
he had fits, the medicine was given,
to which the hon, Member was Tre-
ferring, along with other medicines
also.
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SHRI B. SHNKARANAND: Sir, if
the papers are not available, how can
I answer thie Question? (Interrup-
tions.)
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SHRI B, SHANKARANAND: I
cannot say ‘Yes or ‘No.
(Interruptions)

T have looked intg the records and to
my knowledge, no record is missing.
T have not found any record missing.
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MR. SPEAKER: It is quite ex-
plicit.
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MR. SPEAKER: No golmal

{Interruptions)

MR. SPEAKER: I have not allowed
you, Mr. Ram Vilas, second question.

*Not recorded



SHRI B. SHANKARANAND: Sir,
this guestion has been discussed in
this House. I should say, several
times,, on 25.3.82, on 1.4.82, on 15.4.82
and again on 15.4.82 in the form of an
Unstarred question on the subject re-
lating to these doctors, It has been
discussed so many times in this House
that I do not know whether we should
waste the time of the House on this
guestion again and again. I  have
given full information about these
doctors, 1 should tell the House and,
1 hope, the House will agree with me
that Dr. Goainath is one of thy fam-
out and well-knowy Heart Surgeons
and 1 am receiving requests every
day from the public and the people
that they should be treated at the
hands of Dr. Gopinath, 1f somebody
wears glasses, it does not disoualitv
him from being a doctor.
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PROF. K. K. TEWARY: It cannot
be allowed; it cannot go unchallenged.
What is the meaning of his statement?
(Interruptions) What does he mean?
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DR. KRUPASINDHU BHOI: Sir,
this is g very sensilive issue. This
particular matter has been discussed
on the floor of the House several
times in the formx of Question-Ans-
wer, as a Half-an-Hour Discussion
and, again, you have allowed it to a
person who is a layman as far as the
medicine and the doctors are con-
cerned. This is degrading the
prestige of the AIIMS. This matter
has been discussed threadbare on the
floor of the House and the hon. Mem-
ber is a layman as far as this is ron-
cerned,

t[q‘:

I want to know from the hon, Min-
ister whether a diagnosis can be de-
bated by a layman or internationally
reputed doctors and whether he is
aware of the fact, ..that he should
not also answer in regard to a diag-
nosis on the floor of the House.. (In-
terruptions) This cannot be debated
in the House.

Another npoint is that the hon.
Member has raised the question of
retinal detachment. I want to know...

MR, SPEAKER: I want a question
if there is any.

MR. SPEAKER: You ask your gques-
tion.

DR. KRUPASINDHU BHOI: 1T want
to know from the hon. Minister whe-
ther in India retinal detachment is
cured hundred per cent sucessfully '
in so many hospitals. After treat-
ment for retinal detachment, there
is no question of any error in  the
eye. Myopia is not a barrier for a
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thoracic surgeon nor retinal detach~
ment is a barrier. How  are these
things discussed in the Parliament?
How can the Minister answer a varti-
cular point?. ... (Interruptions)  Imter-
nationally reputed doctors are heing
maiigned by you people. This cannot
be tolerated.

SHRI'B. SHANKARANAND: I agree
with the hon. Member that reputed
doctors' personalities and their health
should not be discussed on the flocer
of the House in the sense, .,

SHRI RAM VILAS PASWAN: Who
will decide - either you or he?

SHRI B. SHANKARANAND: I have
said time and again on the fioor of
the House that this doctor is mot sufi-
ering from any uisabililty which will
prevent him from practising.
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MR. SPEAKER: This does not c¢on-
cern hi$ personality. It is a question
in pursuance of the earlier one, That
is why I had to allow,
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MR SPEAKER: It does not concern
the individual. It is concerning cther
patients.

SHRI B. SHANKARANAND: 1
wrote back to the Lok Sabha Secret-
ariat that this question should not be
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allowed and I have given the reasons
also.

Pak Proposal on No-War-Pact

*2. SHRI VIRDHI CHANDER
JAIN:

SHRI DIGAMBER SINGH:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Pakistan proposed =2
new No-War-Pact between India and
Pakistan;

(by what is the reaction of the
Government of India Lloeseto; and

(c) oulcome of discussions held on
the subject in recent weeks between
the representativesg of India and Paki-
stan?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAQO): (a) to (c). Pakistan has given
us a dralft of an agreement on non-
agression on lst June 1082, We are
examining Pakistan’s draft and will
convey our reaction in due course.
Discussions will continue  during
Foreign Secrelary's visit to Pakistan
in August.
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